97 Written Answers

TR I ATy % A
wrqae w6 frafer

717. Y TRITET WrereTy @ w9
fefa, = wx Wit wd W @

AT A FTor I fF

(F) =0 ;i & & smgae
Ea BT L) ¢ o B CEN T E
FATAT G99 =0u0Tdd § FRA

NS APy o AE FUTHIG AEY

- v-t*.fu —||:i"-l ;’ 14,|1
(&) =% 559 =Tt T 0%
fufag e =vafim & (wqies =
Tat n !

fifa, =y ote woyt w14 WA
(st SR wher)

Extraction of Oil in Nagaland .

718. SHRI H. HANUMANTHAPPA:
Will the Minister of ENERGY be pleased
to state;

(a) whether it is a fact that the Naga
Students Federation has written ' a letter
to the Chief Minister of Nagaland against
the extraction of oil in Nagaland; and
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(b) if so, what are the details thereof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PETROLEUM 1IN,
THE MINISTRY OF ENERGY (SHRI
GARGI SHANKAR  MISHRA): (a)
(b) The Government is not aware of any
such letter addressed by Naga Students
Federation to the Chief Minister of Naga-
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land. However, in a letter dated 12th Sep-
tember, 1983, addressed to the Prime
Minister, the Naga Students Federation
has alleged that ONGC fe violating tha
constitutional rights of the Nagas by ex-
tracting crude oil from the Champana
area of Nagaland.

Linking of Bassein-Bombay Oilfield
with Hazrja

719. SHRI PARVATHANENI UP-
ENDRA: Will the Minister of ENERGY
be pleased to state:

(a) whether it is a fact that the work
of laving of an Off-shore pipeline of the
ONGC which will link the Bassein-Bom-
bay Oilfield in Bombay High with Hazira
in Gujarat has been held up; and

(b) if so, what are the reasons there-
for?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PETROLEUM IN
THE MINISTRY OF ENERGY (SHRI
GARGI SHANKAR MISHRA): (a) No,
Sir.

(b) Does not arise.

Replacement of Refills after Gas
Consumption

720. SHRI KRISHNA NAND JOSHI;
Will the Minister of ENERGY be pleas-
ed to state:

(a) what instructions have been issued
by Government to the distributors of
Indane Gas in the Capital with regard to
replacement of gas cylinder after its gas
is consumed,

(b) what is the time fixed for such a
replacement;

(c) whether Government propose to
conduct periodical verification of records
of each distributor in the Capital to en-
sure proper replacement and to take action



